THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM, NAGALAND, MIZORAM, AND ARUNACHAL PRADESH)

NOTICE

Dated Guwahati, the Iék;\ugust, 2017
No.HC.V-39/2017/ Fi5 JEstt##4## It is for information of all concerned that
henceforth Officers and staff of this Registry, will be given maximum four
opportunities in a year to apply for outside posts, except where withholding of any
application is considered by the Competent Authority in the public interest.

Further, applications for employment elsewhere, submitted otherwise than
in response to advertisements or circulars, shall not be forwarded.

By order,

5 .{"\ -
REGISTRAR GENERAL

Memo No.HC.V-39/2017/ -?L',SA [Estt Dated Guwahati, the ltz“Augustzzoj.?.
Copy for information to:-
1. The Registrar (Vigilance/Admn/Judl/Estt), Gauhati High Court, Guwahati.

2. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati High Court,

Guwahati.
3. The Joint Registrar { ), Gauhati High Court, Guwahati.
The Dy. Registrar , Gauhati High Court, Guwahati
The Assistant Registrar, , Gauhati High Court, Guwahati/ In-charge of

. Stenographers with a direction to inform all the Stenographers in this regard.
The Secretary to Hon'ble the Chief Justice, Gauhati High Court, Guwahati.
The Special Officer, Translation Wing, Gauhati High Court, Guwahati.
The Librarian-cum-Research Officer, Gauhati High Court, Guwahati.
The System Analyst, Gauhati High Court, Guwahati with a request to upload this order in
the High Court website.
10. The A.O. (3} , Gauhati High Court, Guwahati/with a direction to bring
the above to the notice of subordinate staff under their administrative control.
11. The Court Officer No. I and II, Gauhati High Court, Guwahati with a request to inform all
the Grade-1V staff in this regard.
12. The CA to the Registrar General, Gauhati High Court, Guwahati.
13.  High Court notice board (both Old and New Block). P .
14. The Order File. RO PRNE
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